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BEFCRE THE GENTRAL AQMINISTRHTIVE TRIBUNAL
BOWMBAY BENCH ,

0.A.N021221/95

THURSDAY, this the 21st day of DECEVMBER 1995

HON'BLE SHRI B.S.HEGDE, MEMBER(J)
HON'BLE SHRI M.R.KOLHAT KAR,MEMBER(A )

B.R.Mangalur,

J.T.O., Staff No.15178,
iahanagar Telephone ngdm Ltd.
Bombay.

(By Advocate Shri C,Nathan) .. Applicant
~Versus-

1. Deputy General Manager
(Tech.I)West - I, |
Mahanagar Telephone Nigam Ltd., : p
Bombay.

2. Chief General Manager,
Mahanagar Telephone Nigam
Ltd.,Telephone House,
Bombay - 400 028,

3. General Manager(QRA)
Department of Telecommunica-
tions, Maharashtra Circle,

G.P O.Compound, Bombay-4000C1,

4, Union of India
Department of Telecommunlcatlons,
Through Chairman,
Telecom Commission,
Sanchar Bhavan, -
NewbDelhi - 110 OOCL. .. Respondents

(By Advocate Shri S.S. Karkera)

O R D E R
(Per B.S.Hegde, Member(J) 0

| Heard Shri C.Nathan for the applicant
and Shri S.S.Karkera for the respondents. In the
O.A. the applicant has prayed for quashing of the
order dt.l9-9-1994 imposing the penalty of withholding

two increments with cunulative effect from the date
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on which the next increment falls due in the

pay scale of Bs.1640-60-2600-75-2900. Against

this penalty order applicant [::}%referred an

appeal., The appéllate authority on 1-11-1995

passed an order quashing the penalty imposed

on the applicant and allowed the competent

auth-drity‘to impose any other penalty.'Applicantl

has made a representation to the General Manager

stating that from 1992 he has not been given

the increment. After quashing of the impugned
 order the respondents are not chosen to restore

the incrément of the applicant. Accordingly

we direct the respondents to restore the increment

of the applicant in accordance with the rule.

2. Applicant has also prayed that he should
be given retrospective promotion. Respondents may
consider his case and if found eligible for promotion

in accordance with rules he may be given promotion.

3. The O.A. is disposed off with above

direction.
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